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HOME (DOP) DEPARTMENT
NOTIFICATION
Delhi, the 9th July, 2026

F. No. 11/30/H-DOP/2026/470&482.—In exercise of the powers conferred by sub-section (8) of section 18 of
the Bharatiya Nagrik Suraksha Sanhita, 2023, the Competent Authority is pleased to appoint Sh. Jivesh Tiwari, CGSC
as Special Public Prosecutor to represent the State before the Ld. Trial Court as well as Hon’ble High Court of Delhi
in the matter of case FIR No. 122/2026, U/s 103(1)/3(5) BNS & U/s 3(1)(r)/3(1)(s)/3(1)(v) SC/ST Act, PS Uttam

Nagar, New Delhi as proposed by Delhi Police vide their letter dated 12.05.2026.
This issues with the approval of Hon’ble Lieutenant Governor, GNCT of Delhi.

By Order and in the Name of the
Lt. Governor of the National Capital Territory of Delhi,
L. K. GAUTAM, Dy. Secy. (HOME-DOP)
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